
I 	Mr • . Mohi 	ra 
G.C.1tnaik 
R.C.Eahoo 

() 	 B.Niydk 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

O.A./8cP'Jo ............ ........ 4.29  ...................... 1 995 

.......... App'icant ( s) 

Versus 

.................................?. ................. ....... Respondent ( s) 

Office note as to 
SrNo Date 	 Orders 	 .action(ifany) 

takei on order 

1. 2.8.95 

2 4.8.95 

LOfr çs.S0/-. 
has been filed. 

In this application, 
the pet.itiofler is a 
pItsider dd become a. 
candidate for the post 
of Trainee ssistdnt 
£river under Railway 
Rectt .Board,BBR has 

-- - 	 filed this CäSC U/s. 
It is seen from the original 	19 of CT  Act1 praying 

for treatnt of his App1ictiOn that the applicant has 	 andiature s JBC  
submitted a  representation addresd tc . instead of O.(. 

the chairman, Railway Recruitment 8oar, For Regn.l. 

Bhubaswar on 27.5.1995, agitating hi 

grievance regarding non-selection unde 

the reserved for O.B.C.- Candidates in 	 • ( 

resp€ct of Tr.Assistant Driver(Elect./ 

ie se 1) with reference to the Lmplpyent 
RJ C 

Notice vide Annexure-1. According to 

the applicant, no reply has been receivéd 

from the Chairrran. 	 FC[ kDMLICN & 
INTER IM ORDERS 

Considering the facts of the 

case, it is necessary to direct the 

Chairn, Railway Recruitnt Board, 

Ehubaneswar (Responcent  1) to dispose 

of the said re pre se ntat ion within 30 

days from the date of receipt of a  copy 

of tFse orders with a reasoned order. 

RGXbTE.R 

journed to 3.8.1995. at reque 

I'kMBLR 	iLTRT IVi) 

.- 
Heard Shri G .PatLna ik,  learne 

('cfl1flC1 for the anr1iinf- -- 



- 

Serial 
No. of 	Date of 
Order 	Order 

Order with Sigiature 

Office note as t 
action if afly I 

taken on ocder 

..2 	4.8.1 95 	 It is $.so seen that while the 

Railway Recruitrreflt Boards at khxredbdd 

and Bhopal have included the Diploma in 

Electrica l/Ichanica 1/Ele ct ron ic s 

Engineering as one of the required 

qualifications for the said posts, the 

same has been omitted in the advertisem 

issued by the Railway Recruitnnt Board 

Bhubarswdr. This aspect shall, 

sçecidlly be considered while disposing 

of the representation. 

Thus the Original Application 

is disposed of. 

iend a copy of the orders to t1 

Chairman, Railway Recruitrrnt Board 

(Respondent 1) along with a copy of the 

original application and a  copy of the 

order be made available to the counsel 

appearing for the petitioner. 

MER ( M-TL - T lyE) t  


